Form 1 (Punjab)
List of cases e-filed during the month of October, 2024

StNo. | Court District CaseNo. | o tﬁﬁ;ﬁﬁ: Advocate | M pvocate | omeof | Dateof
Name Number -mail ID | Registration | e-filing
1 Amritsar Nil Nil Nil Nil Nil Nil Nil
2 Bamala Nil Nil Nil Nil Nil Nil Nil
3 Bathinda Nil Nil Nil Nil Nil Nil Nil
4 Faridkot Nil Nil Nil Nil Nil Nil Nil
5 Fatehgarh Salib Nil Nil Nil Nil Nil Nil Nil
6 Fazilka Nil Nil Nil Nil Nil Nil Nil
7 Ferozepur Nil Nil Nil Nil Nil Nil Nil
8 Gurdaspur Nil Nil Nil Nil Nil Nil Nil
9 Hoshiarpur Nil Nil Nil Nil Nil Nil Nil
10 Talandhar Nil Nil Nil Nil Nil Nil Nil
11 Kapurthala Nil Nil Nil Nil Nil Nil Nil
12 Ludhiana Nil Nil Nil Nil Nil Nil Nil
13 Mansa Nil Nil Nil Nil Nil Nil Nil
14 Moga Nil Nil Nil Nil Nil Nil Nil
15 Pathankot Nil Nil Nil Nil Nil Nil Nil
16 Patiala Nil Nil Nil Nil Nil Nil Nil
17 Rupnagar Nil Nil Nil Nil Nl Nil Nil
18 SAS Nagar Nil Nil Nil Nl Nl Nil Nil
19 Sangrur Nil Nil Nil Nl Nl Nil Nil
20 SBS Nagar Nil Nil Nil Nil Nil Nil Nil
21 Sti Mukisar Sahib Nil Nil Nil Nil Nil Nil Nil
2 Tam Taran Nil Nil Nil Nl Nl Nil Nil
2 Chandigarh Nil Nil Nil Nil Nil Nil Nil




List of cases in which e-Payment of Court fees was made during the month of October, 2024

Form 2 (Punjab)

Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration Date (goiga’feneslem of
Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathind: Nil Nil Nil Nil Nil
1 A(TJ(SD),;ixgdkol Court Faridkot CS/860/2024 Farid Finance Com]::an())/t}:/:r Rajbir Singh Sran and Amit Gupta 4 Oct 24 4 Oct 24
2 CI(SD), I;e:;idkot Court -Do- CS/865/2024 Gurmeet Kaur Vs Nand Singh Jatinder Marria 8 Oct 24 8 Oct 24
3 ClJD), f\l“;‘f‘l“” Court Do- CS/868/2024 Sukhmander Singh Gill Vs Gurmel Singh D.C.Goyal 9 Oct 24 9 Oct 24
4 | CSD), ﬁ;‘(‘)‘gk”‘ Court Do- CS/871/2024 State Bank of India Vs Suresh Kumar R.S. Kakkar 10 Qct 24 10 Oct 24
CJ(ID), Faridkot Court Sangat Sahib Bhai Pheru Sikh Educational Society . 18 Oct 24 18 Oct 24
3 No.1 -Do- CS/887/2024 and other Vs Minakshi and other N.S. Wahniwal
6 CJJD), g“g‘f;‘"‘ Court Do- CS/783/2024 Bharti Goyal Vs Ashu Asija Charanjit Sidana 31 Aug 24 23 0ct 24
7 | CJGD) Flj‘;“;k"‘ Court Do- €5/897/2024 Central Bank of India Vs Kuldeep Singh and other |  Jaskaran Singh 220ct24 23 Oct 24
8 CIJ(SD), I-;\'(]l(r)nikot Court Do- €S/898/2024 Central Bank ()f[ndla(xl:cl::mandeep Chawla and Jaskaran Singh 22 Oct 24 23 Oct 24
g | ACKSD), ;2”;‘“"‘ Court Do- ©S/908/2024 State Bank of India Vs Jasvir Kaur and others S.V.Singh 250ct 24 250ct24
10 AC’(SD)*IEZ““"‘ Court Do- €S/910/2024 Nishan Singh Vs Sukhchain Singh Charanjit Sidana 25 0ct 24 280ct 24
1 | CIEDb), 'EN“:)“;““‘ Court Do- €S/913/2024 Shamsher Singh Vs Harcharanjit Singh N.S. Wahniwal 29 Oct 24 29 Oct 24
12 | C6D) F;l‘:)idk"‘ Court Do- CS/839/2024 Canara Bank Vs M/S Kaka Flex Dildeep Singh 21 Sep 24 30 0ct 24
Fatehgarh ] R . . .
sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil
Jalandh: Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhi; Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
R Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar
Sahib Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
Chandigarh Nil Nil Nil Nil Nil




Form 3 (Punjab)

List of cases in which Electronic Service of Process has taken place during the month of October, 2024
St.No. | Court District Case No. Pl:;itioner Name Vs, Advocate Date of Registration Date. of Hlectronic
spondent Name Service of Process
1 Anmritsar Nil Nil Nil Nil Nil
2 Barnala Nil Nil Nil Nil Nil
3 Bathinda Nil Nil Nil Nil Nil
4 Faridkot Nil Nil Nil Nil Nil
5 Fatehgarh Sahib Nil Nil Nil Nil Nil
6 Fazilka Nil Nil Nil Nil Nil
7 Ferozepur Nil Nil Nil Nil Nil
8 Gurdaspur Nil Nil Nil Nil Nil
9 Hoshiarpur Nil Nil Nil Nil Nil
10 Jalandh Nil Nil Nil Nil Nil
11 Kapurthala Nil Nil Nil Nil Nil
12 Ludhi Nil Nil Nil Nil Nil
13 Mansa Nil Nil Nil Nil Nil
14 Moga Nil Nil Nil Nil Nil
15 Pathank Nil Nil Nil Nil Nil
16 Patiala Nil Nil Nil Nil Nil
17 Rupnagar Nil Nil Nil Nil Nil
18 SAS Nagar Nil Nil Nil Nil Nil
19 Sangrur Nil Nil Nil Nil Nil
20 SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar Sahib
21 Nil Nil Nil Nil Nil
22 Tarn Taran Nil Nil Nil Nil Nil
23 Chandigarh Nil Nil Nil Nil Nil




Form 4 (Punjab)

List of total no. of cases randomly allocated during the month of October, 2024

Sr.No. Court District Court Name Court No. Case Type Ca::ﬂigﬁ;(gﬁ; C(;i‘ec;)ses
Amritsar Nil Nil Nil Nil
Barnala Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil
Gurdasp Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil
Jalandh: Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil
Ludhi Nil Nil Nil Nil
Mansa Nil Nil Nil Nil
Moga Nil Nil Nil Nil
Pathank Nil Nil Nil Nil
Patiala Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh
25 Arb 2
Civil Suit 1
Ex 1
24 ARB/MISC 2(1-ARB, 1-EXE)




List of cases in which Case Mz

Form 5 (Punjab)

‘Hearing was held during the month of October, 2024

Date of Date of Case
Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Regi . Management
egistration |
earing
Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil
Jalandh: Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhi Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
Rup Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar
Sahib Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
Sh. Sanjay Sandhir AD&SJ
1 Chandigarh CHANDIGARH| ARB/1030/2017 STATE OF PUNJAB Vs M/S VASISHTA SEC JV Gian Chand Babbar(P), 06-12-2017 | 03-10-2024
Sh. Sanjay Sandhir AD&SJ
2 Chandigarh CHANDIGARH ARB/911/2018 THE CHIEF ENGINEER CHANDIGARH ZONE Vs AGGARWAL SONS VEENA BHUTANI(P), 30-10-2018 | 03-10-2024
Sh. Sanjay Sandhir AD&SJ
3 Chandigarh CHANDIGARH ARB/286/2017 M/S DEEPAK BUILDERS Vs STATE OF PUNJAB KAMAL KANT(P), 05-05-2017 | 04-10-2024
Sh. Sanjay Sandhir AD&SJ
4 Chandigarh CHANDIGARH ARB/653/2024 UNION OF INDIA Vs M/S HINDUSTAN COLAS Ajay Sood(P), 14-08-2024 | 04-10-2024
Sh. Sanjay Sandhir AD&SJ
5 Chandigarh CHANDIGARH ARB/174/2017 STATE OF PUNJAB Vs M/S DEEPAK BUILDERS GP(P), 24-03-2017 | 04-10-2024
Sh. Sanjay Sandhir AD&SJ SPAN FILLING SYSTEM P LTD Vs THE PUNJAB STATE COOPERATIVE
6 Chandigarh CHANDIGARH| ARB/135/2022 SUPPLY AND MARKETING FEDERATION LTD G.K. KHANNA(P), 02-03-2022 | 07-10-2024
Sh. Sanjay Sandhir AD&SJ THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING
7 Chandigarh CHANDIGARH ARB/52/2022 FEDERATION LTD Vs SPAN FILLING SYSTEM P LTD J.R. SYAL(P), 18-01-2022 | 07-10-2024
Sh. Sanjay Sandhir AD&SJ
8 Chandigarh CHANDIGARH ARB/857/2018 NATIONAL INSURANCE COMPANY LTD Vs M/S AV COTTEX LTD Nitin Gupta(P), 09-10-2018 | 07-10-2024
Sh. Sanjay Sandhir AD&SJ PUNJAB POLICE HOUSING CORPORATION LTD Vs PEPSU
9 Chandigarh CHANDIGARH ARB/315/2023 CONSTRUCTION COMPANY ENGINEERS AND CONTRACTORWS PURAN SINGH RANA(P), 11-05-2023 | 08-10-2024
Sh. Sanjay Sandhir AD&SJ
10 Chandigarh CHANDIGARH ARB/730/2022 ROHAN RAJDEEP TOLLWAYS LIMITED Vs STATE OF PUNJAB PARVEEN K MOUDGIL(P), 26-10-2022 | 08-10-2024
THE HARYANA STATE CO-OPERATIVE SUPPLY AND MERKETING
Sh. Sanjay Sandhir AD&SJ FEDERATION LTD Vs M/S NATIONAL COLLATERAL MANAGEMENT
11 Chandigarh CHANDIGARH| ARB/451/2019 SERVICES LTD P.S.RANA(P), 18-04-2019 | 08-10-2024
Sh. Sanjay Sandhir AD&SJ GS DEVELOPERS AND CONTRACTORS PVT LTD Vs IMPERIAL
12 Chandigarh CHANDIGARH ARB/630/2020 HOUSING VENTURES P LTD MOHIT CHAUDHARY(P), 27-11-2020 | 09-10-2024
Sh. Sanjay Sandhir AD&SJ
13 Chandigarh CHANDIGARH ARB/324/2020 SINGARENI COLLIERIES COMPANY LTD Vs NAVDEEP INDUSTRIES Rajesh Sood(P), 05-03-2020 | 09-10-2024
Sh. Sanjay Sandhir AD&SJ M/S SINGARENI COLLIERIES CO LTD Vs M/S NAVDEEP TRADERS
14 Chandigarh CHANDIGARH ARB/325/2020 AND ENGINEERS PVT LTD Rajesh Sood(P), 05-03-2020 | 09-10-2024
Sh. Sanjay Sandhir AD&SJ
15 Chandigarh CHANDIGARH ARB/833/2021 SATLUJ CONSTRUCTION Vs PUNJAB MANDI BOARD Naresh S. Rana(P), 06-12-2021 | 09-10-2024
Sh. Sanjay Sandhir AD&SJ
16 Chandigarh CHANDIGARH ARB/201/2024 UNION OF INDIA Vs M/S BSCPL INFRASTRUCTURE LTD Ajay Sood(P), 23-02-2024 | 10-10-2024
Sh. Sanjay Sandhir AD&SJ STATE OF HARYANA Vs LINK UTSAV REGISTRATION PLATES PVT
17 Chandigarh CHANDIGARH ARB/83/2019 GP(P), 31-01-2019 | 10-10-2024
Sh. Sanjay Sandhir AD&SJ STATE OF HARYANA Vs LINK UTSAV REGISTRATION PLATES PVT
18 Chandigarh CHANDIGARH ARB/82/2019 GP(P), 31-01-2019 | 10-10-2024




List of cases in which Case Mz

Form 5 (Punjab)

Hearing was held during the month of October, 2024

Date of Date of Case
Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Registrati Management
gistration | " o
earing

Sh. Sanjay Sandhir AD&SJ

19 Chandigarh CHANDIGARH ARB/562/2021 STATE OF HARYANA Vs SP SINGLA CONSTRUCTIONS P LTD Kamal Kant(P), 16-07-2021 | 10-10-2024
Sh. Sanjay Sandhir AD&SJ PUNJAB STATE WAREHOUSING CORPORATION LTD Vs M/S LUXMI

20 Chandigarh CHANDIGARH ARB/922/2023 RICE AN GENERAL MILLS Ajay Sood(P), 22-12-2023 | 10-10-2024
Sh. Sanjay Sandhir AD&SJ THE NEW INDIA ASSURANCE CO LTD Vs RN KAPOOR TEXTILES PVT

21 Chandigarh CHANDIGARH ARB/316/2020 LTD RAJAN KUMAR CHAND(P), 04-03-2020 | 10-10-2024
Sh. Sanjay Sandhir AD&SJ

22 Chandigarh CHANDIGARH ARB/261/2019 RAVINDER KUMAR Vs DSC LIMITED PREETI TANEJA(P), 15-03-2019 | 11-10-2024
Sh. Sanjay Sandhir AD&SJ

23 Chandigarh CHANDIGARH ARB/419/2023 PD AGGARWAL INFRASTRUCTURE LIMITED Vs STATE OF PUNJAB Parveen Kumar Moudgil(P), 07-07-2023 | 15-10-2024
Sh. Sanjay Sandhir AD&SJ SHRI JAGDAMBA RICE MILLS Vs THE PUNJAB STATE COOPERATIVE

24 Chandigarh CHANDIGARH ARB/137/2019 SUPPLY AND MARKETING FEDERATION LTD CHHABIL DAS ARORA(P), 13-02-2019 | 16-10-2024
Sh. Sanjay Sandhir AD&SJ PUNJAB EDUSAT SOCIETY Vs HUGHES COMMUNICATION INDIA

25 Chandigarh CHANDIGARH| ARB/1204/2018 LIMITED Ravi Inder Singh(P), 20-12-2018 | 16-10-2024
Sh. Sanjay Sandhir AD&SJ HUGHES COMMUNICATION INDIA LTD Vs PUNJAB EDUSAT

26 Chandigarh CHANDIGARH ARB/28/2019 SOCIETY ANKUR MAHINDRO(P), 09-01-2019 | 16-10-2024
Sh. Sanjay Sandhir AD&SJ THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING

27 Chandigarh CHANDIGARH| ARB/1002/2019 FEDERATION LTD Vs SHRI JAGDAMBA RICE MILLS SANJEEV JOSHI(P), 13-08-2019 | 16-10-2024
Sh. Sanjay Sandhir AD&SJ

28 Chandigarh CHANDIGARH ARB/661/2024 M/S TARMAT LIMITED Vs HINDUSTAN COLAS PRIVATE LIMITED Deep Singh(P), 20-08-2024 | 16-10-2024
Sh. Sanjay Sandhir AD&SJ M/S EMPIRE AUTOMOBILES Vs PRESIDENT AND CHIEF EXECUTIVE

29 Chandigarh CHANDIGARH ARB/128/2018 OFFICER RAU P S GIRWAR(P), 06-03-2018 | 16-10-2024
Sh. Sanjay Sandhir AD&SJ

30 Chandigarh CHANDIGARH ARB/691/2021 CHANDIGARH ADMINISTRATION Vs UNITECH LTD GP(P), 04-10-2021 | 18-10-2024
Sh. Sanjay Sandhir AD&SJ

31 Chandigarh CHANDIGARH ARB/591/2023 VINOD SHARMA Vs CHANDIGARH ADMINISTRATION S.K.S. BEDI(P), 20-09-2023 | 18-10-2024
Sh. Sanjay Sandhir AD&SJ

32 Chandigarh CHANDIGARH ARB/286/2023 UNITED INDIA INSURANCE LTD Vs VH SYNTHETICS AGENCY HARSH AGGARWAL(P), 28-04-2023 | 18-10-2024
Sh. Sanjay Sandhir AD&SJ

33 Chandigarh CHANDIGARH ARB/825/2021 UNITECH LTD Vs CHANDIGARH ADMINISTRATION SIDHARATH BATRA(P), 02-12-2021 | 18-10-2024
Sh. Sanjay Sandhir AD&SJ THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING

34 Chandigarh CHANDIGARH ARB/656/2022 FEDERATION LTD Vs AVTAR RICE AND GENERAL MILLS Rajesh K Sharma(P), 22-09-2022 | 18-10-2024
Sh. Sanjay Sandhir AD&SJ PUNJAB STATE POWER CORPORATION LTD Vs M/S KARTAR SINGH

35 Chandigarh CHANDIGARH ARB/249/2024 AND COMPANY Paras Money Goyal(P), 07-03-2024 | 22-10-2024
Sh. Sanjay Sandhir AD&SJ

36 Chandigarh CHANDIGARH ARB/269/2023 ROHAN RAJDEEP TOLLWAYS LIMITED Vs STATE OF PUNJAB Parveen Kumar Moudgil(P), 06-04-2023 | 22-10-2024
Sh. Sanjay Sandhir AD&SJ M/S BHALLA AND ASSOCIATES BUILDERS AND GOVT

37 Chandigarh CHANDIGARH| ARB/1021/2022 CONTRACTOR Vs PUNJAB MANDI BOARD RAJIV SHARMA(P), 23-12-2022 | 23-10-2024
Sh. Sanjay Sandhir AD&SJ PUNJAB STATE WAREHOUSING CORPORATION Vs VISHAL EXPORTS

38 Chandigarh CHANDIGARH ARB/560/2021 OVERSEAS LTD Ajay Sood(P), 13-07-2021 | 24-10-2024
Sh. Sanjay Sandhir AD&SJ

39 Chandigarh CHANDIGARH ARB/301/2018 VIKRAM JOSHI Vs DEPUTY DIRECTOR Bhupinder Ghai(P), 08-05-2018 | 29-10-2024
Sh. Sanjay Sandhir AD&SJ

40 Chandigarh CHANDIGARH ARB/678/2024 DR SUKHSAGAR RATOL Vs DR TANYA MISHRA DIXIT VAIBHAV SHARMA(P), 09-09-2024 | 29-10-2024
Sh. Sanjay Sandhir AD&SJ

41 Chandigarh CHANDIGARH ARB/166/2024 SHRIRAM FINANCE LIMITED Vs BHIM SINGH Rajesh K Rai(P), 17-02-2024 | 29-10-2024
Sh. Sanjay Sandhir AD&SJ PUNJAB STATE WAREHOUSING CORPORATION Vs M/S EMMSONS

42 Chandigarh CHANDIGARH ARB/222/2024 INTERNATIONAL LIMITED Ajay Sood(P), 29-02-2024 | 30-10-2024
SH. ASHWANI KUMAR, SH . DINESH MAHTO, ADVOCATE

43 ADJ CHD CHANDIGARH ARB/973/2019 EVEREST RICE INDUSTRIES VS THE PUNJAB STATE CIVIL SUPPLY FOR PETITIONER 02.08.2019 | 02.09.2024
SH. ASHWANI KUMAR, SH. ROHIT SURI FOR OBJECTOR, SH.

44 ADJ CHD CHANDIGARH ARB/507/2022 AYAAN FOODS VS. M/S BURMAN HOSPITALITY VIVEK KATHURIA FOR RESP. NO. 1 | 31.05.2022 | 02.09.2024
SH. ASHWANI KUMAR, SH. NARESH S RANA FOR DH, SH.

45 ADJ CHD CHANDIGARH EXE/560/2022 MUKUL BUILDERS VS UNION OF INDIA J.S BAWA FOR JDS 08.09.2022 | 03.09.2024

SH. VAIBHAV GUPTA FOR

SH. ASHWANI KUMAR, PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL INSURACE PETITIONER, SH. JAGJIT SINGH

46 ADJ CHD CHANDIGARH| ARB/312/2023 CO.LTD. & ANR. CHATRATH FOR RESP.NO. 1 &2 | 09.05.2023 | 03.09.2024
SH. ASHWANI KUMAR,

47 ADJ CHD CHANDIGARH ARB/68/2024 SAI RAM JI RICE VS PUNJAB STATE GRAIN SH RISHAB JAIN FOR PETITIONER, | 15.01.2024 | 03.09.2024
SH. ASHWANI KUMAR, SH. RAJESH KHURANA ADVOCATE

48 ADJ CHD CHANDIGARH | CIVIL SUIT/6/2024 ANUJ BAHRI VS M/S AMG HOTELS PVT LTD FOR PETITIONER 27.03.2024 | 09.09.2024
SH. ASHWANI KUMAR, SH RISHAB JAIN FOR PETITIONER,

49 ADJ CHD CHANDIGARH ARB/270/2023 UJAGAR MAL VS PUNJAB STATE SH. AJAY SOOD FOR RESP. 10.04.2023 | 10.09.2024
SH. ASHWANI KUMAR, SH VAIBHAYV JAIN, ADVOCATE FOR

50 ADJ CHD CHANDIGARH ARB/546/2024 M/S ICONIC SPACE CREATORS VS PUNJAB SMALL INDUSTRIES PETITIONER 19.04.2024 | 10.09.2024
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Hearing was held during the month of October, 2024

Date of Date of Case
Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Registrati Management
gistration Hearing
SH. ASHWANI KUMAR, SH YOGESH MITTAL FOR
51 ADJ CHD CHANDIGARH | CIVIL SUIT/09/2023 INDIAN ACRYLIC VS VEE KAY ENTERPRISES PETITIONER 23.10.2023 11.09.2024
SH. ASHWANI KUMAR,
52 ADJ CHD CHANDIGARH ARB/223/2024 M/S COMAMNDO CATERERS PVT LTD VS CITCO SH G.S BEDI FOR PETITIONER 01.03.2024 12.09.2024
SH. ASHWANI KUMAR, SH JAGDISH MANCHANDA FOR
53 ADJ CHD CHANDIGARH ARB/617/2022 SKYTECH ESTATE VS STATE OF HARYANA RESP. 26.08.2022 13.09.2024
SH. ASHWANI KUMAR, SH. HARISH MEHLA FOR 13.09.2024,27
54 ADJ CHD CHANDIGARH | CIVIL SUIT/4/2024 JADGISH CHANDER VS JAYPEE BROTHERS PETITIONER 03.02.2024 .09.2024
SH. VIKAS MOHAN GUPTA FOR
SH. ASHWANI KUMAR, APPLICANT, MS. MAMTA B. JAIN
55 ADJ CHD CHANDIGARH ARB/843/2021 UNITED INDIA INSURANCE VS. M/S SHREYANS FABRICS FOR RESP. NO. 1 09.12.2021 16.09.2024
MS. MAMTA B. JAIN FOR
SH. ASHWANI KUMAR, APPLICANT, SH. VIKAS MOHAN
56 ADJ CHD CHANDIGARH ARB/138/2022 M/S SHREYANS FABRICS VS. UNITED INDIA INSURANCE GUPTA FOR RESPONDENT 04.03.2022 | 16.09.2024
SH. SUNNY KUMAR GP FOR
SH. ASHWANI KUMAR, OBJECTORS AND SH. AJAY SINGH
57 ADJ CHD CHANDIGARH ARB/414/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA RAWAT FOR REP. NO. 1 13.05.2022 16.09.2024
SH. SUNNY KUMAR GP FOR
SH. ASHWANI KUMAR, OBJECTORS AND SH. AJAY SINGH
58 ADJ CHD CHANDIGARH ARB/415/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA RAWAT FOR REP. NO. 1 13.05.2022 16.09.2024
SH. ASHWANI KUMAR, MS HARBHAJAN KAUR, ADVOCATE
59 ADJ CHD CHANDIGARH ARB/469/2024 THE STATE OF PUNJAB VS JAI BHUSHAN MALIK FOR PETITIONER 01.04.2024 | 18.09.2024
SH. ASHWANI KUMAR, SH. NAVEEN S. RANA FOR
60 ADJ CHD CHANDIGARH ARB/413/2022 SAINI TRADING VS TE PUNJAB STATE COOPERATIVE PETITIONER 12.05.2022 | 18.09.2024
SH. ASHWANI KUMAR,
61 ADJ CHD CHANDIGARH ARB/169/2024 M/S HARDEYV SINGH VS STATE OF PUNJAB SH. ARUN KUMAR FOR PETITIONER | 18.03.2024 | 20.09.2024
SH. GAGAN ANAND FOR
SH. ASHWANI KUMAR, PETITIONER, SH VIJAY GULERIA 21.09.2024,26
62 ADJ CHD CHANDIGARH CS/17/2024 BOARD OF TRUSTIES VS PUNJAB STATE FOR DEFENDANT 21.09.2024 .09.2024
SH. RAJESH SOOD FOR PETITIONER.
DR. ANAND KUMAR BISHNOI
SH. ASHWANI KUMAR, RAM SUNDER PRASAD SINGH V.S MUNICIPAL CORPORATION ADDITIONAL STANDING COUNSEL
63 ADJ CHD CHANDIGARH ARB/818/2021 CHANDIGARH FOR RESPONDENT NO.1 26.11.2021 | 24.09.2024
SH. ASHWANI KUMAR, SH AMITABH TIWARI FOR
64 ADJ CHD CHANDIGARH EXE/392/2024 EMTA COAL VS PUNJAB STATE PETITIONER 25.09.2024 | 25.09.2024
SH. ASHWANI KUMAR, SH. RANJIT SINGH KALRA FOR
65 ADJ CHD CHANDIGARH ARB/692/2024 GARG COMPANY VS STATE OF HARYANA PETITIONER 25.09.2024 | 25.09.2024
SH. ASHWANI KUMAR,
66 ADJ CHD CHANDIGARH ARB/672/2024 PUNJAB STATE POWER VS EMTA COAL SH NAVEEN SHARMA FOR PET. 28.08.2024 | 25.09.2024
SH. ASHWANI KUMAR, SH SANJIV TRIKHA FOR
67 ADJ CHD CHANDIGARH Cs/1/2024 M/S AEREN IT SOLTION VS M/S SPICE LABS PETITIONER 31.05.2024 | 12.08.2024
SH. ASHWANI KUMAR, SH ROHAN MARKAND FOR
68 ADJ CHD CHANDIGARH ARB/703/2023 MLGC-ECC-VIPL VS THE PUNJAB STATE FEDERATION PETITIONER 30.10.2023 | 26.09.2024
SH. ASHWANI KUMAR, SH ROHAN MARKAND FOR
69 ADJ CHD CHANDIGARH ARB/704/2023 MLGC-ECC-VIPL VS THE PUNJAB STATE FEDERATION PETITIONER 30.10.2023 | 26.09.2024
SH. ASHWANI KUMAR,
70 ADJ CHD CHANDIGARH ARB/211/2024 M/S D S CONSTRUCTION VS UNION OF INDIA SH VIPUL JAIN FOR PETITIONER 27.02.2024 | 26.09.2024
SH. ASHWANI KUMAR, SH. NARESH S. RANA FOR
71 ADJ CHD CHANDIGARH EXE/892/2023 M/S RAJAN BUILDERS VS PUNJAB WATER SUPPLY PETITIONER 02.11.2023 | 30.09.2024
SH. ASHWANI KUMAR, SH. NARESH S. RANA FOR
72 ADJ CHD CHANDIGARH EXE/893/2023 M/S RAJAN BUILDERS VS PUNJAB WATER SUPPLY PETITIONER 02.11.2023 | 30.09.2024
SH RAJNISH GARG ADJ
73 CHD CHANDIGARH CS 4/2024 MS FLOOREX TILES VERSUS MS GREENSTONE SUBODH WALIA 04.10.2024 | 04.10.2024
SH RAJNISH GARG ADJ
74 CHD CHANDIGARH| ARB 1263/2019 PSWC VERSUS MS SANDHU RICE AND GEN MILLS AJAYPAL SINGH 01.10.2019 | 07.10.2024
SH RAJNISH GARG ADJ
75 CHD CHANDIGARH ARB1273/2019 PRM VERSUS PSWC VISHAL SODHI 04.10.2019 | 07.10.2024
SH RAJNISH GARG ADJ
76 CHD CHANDIGARH CS 5/2024 INDSWIFT LTD VERSUS MS SARALIFE HEALTHCARE ASEEM GUPTA 09.10.2024 | 09.10.2024
SH RAJNISH GARG ADJ
77 CHD CHANDIGARH | CIVIL SUIT 20/2022 ASIAN STEELS VERSUS PREM CONSTRUCTION YOGESH MITTAL 07.12.2022 10.10.2024
SH RAJNISH GARG ADJ
78 CHD CHANDIGARH ARB 699/2024 LEAD ADS PRIVATE LTD VS UOI VIREN JAIN 10.10.2024 | 10.10.2024
SH RAJNISH GARG ADJ COMMERCIAL
79 CHD CHANDIGARH SUIT 3/2017 GROZ BECKERT KG VS VEE AAR ENGINEERING VIPIN KUMAR 21.12.2017 14.10.2024
SH RAJNISH GARG ADJ
80 CHD CHANDIGARH | CIVIL SUIT 10/2024 WOW MOMO FOODS PRIVATE LTD VS WOW CORN MOMO TRIBHUWAN NATH SARUP 31.05.2024 | 15.10.2024




List of cases in which Case Mz
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Hearing was held during the month of October, 2024

Date of Date of Case
Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Registrati Management
gistration | T~
earing

SH RAJNISH GARG ADJ

81 CHD CHANDIGARH ARB 432/2021 KARTAR SINGH VERSUS STATE OF HARYANA RAJ KUMAR SAYAL 10.01.2020 15.10.2024
SH RAJNISH GARG ADJ

82 CHD CHANDIGARH ARB 461/2018 THE TIBBA DANA VERSUS THE EE SARVIJIT SINGH 17.07.2018 15.10.2024
SH RAJNISH GARG ADJ

83 CHD CHANDIGARH ARB 462/2018 THE TIBBA DANA VERSUS THE EE SARVIJIT SINGH 17.07.2018 15.10.2024
SH RAJNISH GARG ADJ

84 CHD CHANDIGARH ARB 463/2018 THE TIBBA DANA VERSUS THE EE SARVIJIT SINGH 17.07.2018 15.10.2024
SH RAJNISH GARG ADJ

85 CHD CHANDIGARH ARB 464/2018 THE TIBBA DANA VERSUS THE EE SARVJIT SINGH 17.07.2018 15.10.2024
SH RAJNISH GARG ADJ

86 CHD CHANDIGARH CS 7/2023 TCA STEELS VS BASSI TUBES P LTD ANIRUDH KAUSHAL 25.09.2023 16.10.2024
SH RAJNISH GARG ADJ

87 CHD CHANDIGARH | MISC DJ 721/2024 CHANDIGARH ADMN VERSUS MS JASWANT RAI VERMA GP 21.10.2024 | 21.10.2024
SH RAJNISH GARG ADJ COMMERCIAL

88 CHD CHANDIGARH SUIT 5/2022 SHRINIWASA ROADWAYS VERSUS SS AND CO. RAKESH SOBTI 31.08.2022 | 28.10.2024
SH RAJNISH GARG ADJ

89 CHD CHANDIGARH | CIVIL SUIT 6/2022 BHUSHAN POWER VERSUS MS SAMRAT FORGININGS LTD AMIT RAJANWAL 01.09.2022 | 30.10.2024
SH RAJNISH GARG ADJ

90 CHD CHANDIGARH 2178/2020 M/S RAJASTHAN VS. PSIDC MANDEEP SINGH KHILLAN 05.11.2020 | 13.11..2024
SH RAJNISH GARG ADJ

91 CHD CHANDIGARH 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 | 08.11.2024
SH RAJNISH GARG ADJ

92 CHD CHANDIGARH 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 13.11.2024
SH RAJNISH GARG ADJ

93 CHD CHANDIGARH 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 22.11.204
SH RAJNISH GARG ADJ

94 CHD CHANDIGARH 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 | 21.11.2024
SH RAJNISH GARG ADJ

95 CHD CHANDIGARH 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 | 08.11.2024
SH RAJNISH GARG ADJ

96 CHD CHANDIGARH 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 14.11.2024
SH RAJNISH GARG ADJ

97 CHD CHANDIGARH 2229/2015 M/S LIFE VS. TREATWELL SUNEET SHARMA 05.12.2015 | 06.11.2024
SH RAJNISH GARG ADJ

98 CHANDIGARH 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 14.11.2024
SH RAJNISH GARG ADJ

99 CHANDIGARH 1531/2017 SIKKA INDIA VS. SAT CREATIONS RAKESH SHARMA 29.09.2017 12.11.2024
SH RAJNISH GARG ADJ

100 CHANDIGARH 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 | 16.11.2024
SH RAJNISH GARG ADJ

101 CHD CHANDIGARH 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 | 13.11..2024




Form 6 (Punjab)

Contested C ial cases disposed during the month of October, 2024
‘Whether Number
Urgent Relief of days
was sought Nature of for
S com Dia | oo, | POmGNmeVRem | gy | Duedl | miRe | Duect | Dyl Diposl | Dusctoeer| SO acesion
Mediation did ed) from date
not take place of
(Yes/No) decision

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
|Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
|Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
CHANDIGARH Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
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